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13.22 hrs. 
DEMANDS FOR GRANTS-

cemtd. 

MINISTRY OF CIVIL AVIATION-cemtd. 

Mr. Speaker: The House will now 
take up further discussion and voting 
on the Demands for Grants relating 
to the Ministry of CiVil Aviation. 

Shri Daji (Indore): While we are 
discllssing the Demands for Grants 
relating to the Ministry of Civil Avia-
tion, the first .point that strikes is in 
regard to what the report elI the Mi-
nistry has called as non-scheduled 
airlines. 

There are seven or "ight 01 these 
non-scheduled lines. The report 
classifies them only as non-scheduled 
lines. But the actual fact is that 
these Jines are not non-scheduled. 
A non-scheduled line is one which 
works without any regularly drawn-
up schedule. But these lines have a 
regular schedule. It is advertised in 
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the papers, and it is put up on 'the 
notice-board, and these lines are 
running a:most as scheduled lines. It 
is just under a fiction that they con-
tinue to be non-sC'heduled lines. These 
are the private lines. A lot of bung-
J ing is going on in 'these private lines, 
and they are making enormous profits 
by violating all possible rules. 

To continue to keep them as non-
scheduled lines is against the decla-
'ration made by Government in the 
Bi'l which had been brought forward 
before this House and which had 
been passed by this House {)n the 
10th Mareh. 1953. They had stated in 
that Bill that the nationalised airlines 
would acquire all the undertakings 
in the existing air transport compa-
nies. Again, in paragraph 7, it had 
been s'[ated that the operation of 
schedUled air carrier service would 
become (he monopoly of the two cor-
porations. This was what had been 
stated in the statement of objects and 
reasons attached to that Bill. From 
1953 to 1965, 12 ,ears haVe passed, 
and Government have done nothing 
yet to nationalise these non-schedul-
ed lines which carry both passenger 
as well as freight transport and earn 
. a lot of profit. It is not merely that' 
but Governmen't have recently stop-

. pedtheir. freighter services to Assam 
and handed over that work also to 
these non-scheduled airlines. So, ins-
tead of going on with the process of 
nationalisation, We find that Govern-
ment haVe ,topped ~heir OWn work 
and handed it over tn the non-sche-
duled airlines. 

The next Important point I would 
like to raise in connection with this 
Ministry is that the secretary to the 
Ministry happens to have been ap-
pointed as the chairman of the lAC. 
This is highly improper. Time and 
again, this has been pointed out. The 
Estimates Committee in their 52nd 
report had occasion to pacs severe 
strictures against Government for this 
because there had been a violation of 
the previous rE'Port of the Estimates 

Committee and the assurance given 
by G~vernment that tile recom-
mendation would be acceped. 
Government still continue to violate 
it palpably. And the 52nd report has 
pointed that out. Once the Govern-
ment give an assurance to the House, 
the HOUSe expects them to keep up 
that assurance. But We find that 
instead of keeping up that assurance, 
in violation of the strictures passed 
by the Estimates Committee in 
their 52nd report, Government 
have again appointed the secre-
tary to the Min'stry as the 
chairman of the lAC. Sir, I would 
like to seek your protection also in 
regard to this matter. After all. thIS 
House must expect that when such 
reports are made by responsible com-
mittees of the House, and Govern-
ment wi1l follow those recommenda-
tions and will keep up their assu-
rances. Otherwise, it is· 'useless to 
have committees, use!ess to go into 
the matter and useless to submit re-
ports, and useless to take the assu-
rances Of Government at their face 
valUe if Governinent are going to 
treat important committees like the 
Estimates Committee in this most 
casual way . 

Apart from the principle involved in 
this particular case, there is also a 
double risk, because the duties of the 
secretary and the chairman are in con-
flicting interest. It is the duty ~ the 
chairman to make the maximum of 
profits, but it is the duty of the secre-
tary to see that all the rules and regu-
lations are observed and accepted. But 
ever since this combination of offices 
has taken place-I am making a very 
responsible disclosure 'when I say 
this--the IiIe of every passenger has 
been put in jeopardy. Because of this 
combination of posts, all rules of li-
censing have been suspended. Oral 
tests and written tests for pilots have 
been almost truncated and done away 
with: Even when the departmental 
committees report that the aircraft are 
not air-worthy, they are made to 
amend those reports; replacements are 
not done; ground engineering repairs 
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are not carried~t and So on, and all 
this i. taking place because the chair-
man of the IAC as well as the secre-
tary to the Ministry happen to be the 
same person. This is a very serious 
matter, a matter of national jeopardy. 
If this continues in this manner, I do 
not know how 'the lAC, the AIl and 
civil aviation are going to make pro-
gress in our country. These two posts 
being in conflicting interest, they must 
immediately be separated. 

In this connection I would like to 
know what has happened to the Khsola 
Committee's report on the Pathankot 
Dakota aircrash. Where is that re-
port? Why has it been suppressed? It 
has been suppressed because the re-
commendations go against the decisions 
of 'the chairman elf the lAC. What has 
Government done in this regard? 
When such important committees are 
appointed to inquire into aircrashes, 
and in this particular case, the corn-
mittee headed 'by Justice Khsola has 
given a report saying that the entire 
licenSing system has to be changed 
and scrapped, we find that Govern-
ment sit back and Say that they will 
not release the report; that report is 
being shelved. Is 'this not a serious 
natter? After all, air transport is 
very risky for passengers and yet 
Government have suppressed such re.-
ports. This has been done because 
they do not want to comply with the 
directions, and the lAC does not want 
to publish it, and the whole thing has 
been hushed up because the secretary 
to the Ministry happens to be the 
chairman of he lAC. 

On the one hand, there is this con-
centration. On the other we find that 
there is also unnecessary duplication. 
The Civil Aviation Department is such 
a small department. Apart from these 
two corporations which have to take 
care of the maintenance of the several 
lines, there is only a very small de-
partment which has to be there; of 
course, there Is the Meteorological De-
partment; we calI it a department 
Whose signals are always wrong, be-
cause when they say 'there will be a 

57(Ai) LSD-5. 

storm there is bright sunshine and 
when they say there will be bright 
mnshine there is going to be a storm. 
Apart from that, the civil aviation 
wing has hardly any work to do I make 
bold to say this. Therefore, the sepa-
rate attached office of the DG is not 
required at all. It is only duplication 
of work; for, whatever the DG does 
goes to the secretary, and the latter 
only writes 'Agreed' or 'Disagreed' 
and sO on. I would like Government 
to consider whether these two posts 
cannot be combined. At the same 
time, however I would like to reite-
rate that the office of the secrelary to 
the Ministry and the chairman of the 
corporation ought to be immediately 
separated. 

I would also submit that the regio-
nal controllers need to be given more 
powers. Instead of duplication here, 
more powers may be given to the re-
gional controllers. The existing gy8-
tern was worked out when the whole 
thing had not developed so much as it 
has today, and, therefore, this requires 
a second look. 

Then, I would come to the question 
Of waste. I would like to ask Govern-
ment what action they have taken 
on the report of the Public Accounts 
Committee. If they are not going to 
take any action, I would like to know 
why we should have these reports. On 
the one hand, Rs. 16 lakhs has been 
lost by mishandling the sale of the 
Herons; on the other we find 
that 1.5 lakhs dollars have been 
spent on getting a foreign consultant 
for architectural design. It has been 
abundantly proved that Indian archi-
tects could have been employed but we 
find that 1.50 lakhs dollars have been 
wasted on a foreign architect, and this, 
at a time when we are facing the for-
eign exchange crisis and the hon. Mi-
nister comes forward with a 5 per 
cent or 10 per cent increase ad valorem " 
in the excise and customs duties be-
cause we are facing a (foreign exchange 
crisIs. Is that merely to squander 
away the money in this manner? 
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The Public Accounts Committe has 

already reported on this matter. I 
would like to know who has been 
held responsible. I would like a stra-
ight reply from Government on this 
matter; no shilly-shallying reply will 
,be accepted by the House this time. 
For it is a question of a loss Of Rs. 
16 lakhs in one transaction and 1: 50 
lakhs dollars in another transaction. I 
would like to know Government's re-
action to the observations made by the 
Public Accounts Committee. Who 
was the officer responsible? Has the 
responsibility been fixed or locatea, 
and What action haS been taken against 
the officer or officers responsible? 

13.29 Ius. 

[MR. DEPUTY-SPEAKER in the Chairl. 

I know that our Government take 
very little action against the big offi-
cers because they seem to be running 
the whole show, and even when they 
commit mistakes and bungling and a 
committee reports On the ma1lter, no 
action is taken against them. I want a 
direct reply from Government on this 
point. 

Then I would like to know who was 
the ingenious officer who purchased 
the 'rolling on' fire craSh 'tender at 
Bombay, a thing which has been pur-
chased for a marshy area. 3: do .not 
know whether Bombay was considered 
to be a marshy area. Each tyre cost 
Rs. 10,000 in foreign exchange, cash 
dollar; the whole machine cost lakhs. 
Has it been used even once? Is it usa-
ble? Why was this bought? Was it 
tried? I want a reply to these ques-
tions. This white elephant has been 
bought and money bas been wasted. 
In any private company, the manager 
concerned would haVe been dismissed. 
But here because you are dealing with 
,people's money-and more objective 
money!-you can B1l'ord this luxury, 
this waste. It is awful. 

Another thing 'in which Govern-
ment has failed is this. Despite my 
sublnission here year after year, avery 

time to have a service linking the 
capital town of Bhopal-it is the capi-
tal of my State-nothing is being 
done. Why? It will be running at a 
loss. You can incur losses on the 
Heron disposal, you can incur loss on 
the purchase of crash tenders, but you 
cannot link a state capital ;by air. This 
is a matter of national importance. At 
least the capi'tal Qf every state must 
be linked by air service. There was 
a service Bombay-Indore-Bhopal. 
Delhi. It has been suspended. Why? 
We are not making a profit. Do we ex-
pect. a nationalised undertaking to 
take this into consideration and leave 
out the capital of a state completely 
out of the air map Of India? This mat-
ter should have been attended to and 
the demand accepted. But no. Empty 
machines will be bought, Rs. 16 lakhs 
will be lost in 'the Heron transactions, 
motley will be misspent on a foreign 
architect. This is the method of work-
ing of the department. 

Let us take some other glaring facts. 
We have lost our faith in Govern-
ment's assurances. In December la~t, 

~he Ministry replied here to a call at-
tention notice by the hon. Member for 
Kanpur (Shri S. M. Banerjee) when 
the workers were agitating and there 
was a big movement. The Minister 
stood up and said in this House that 
the matter would be gettled. What is 
that matter? In 1959 when the Pay 
Commission made its report to the 
Government it had said that the pay 
Itfi'ucture Of workshop employees 
should be worked out in consultation 
with a departmental committee. The 
committee was constituted in 1959. It 
gave its report. More than 2, years 
have passed, and yet nO action has 
been taken. The workers gave a strike 
notice. The Minister ItBVe an as~u

rance. The strike notice was with-
drawn. But even now the workshop 
employees' scales have not been re-
vised. The workers are giving notice 
again. They are feeling agitated. AllY 
day. witllh a week it will start again 
if the workshop employees are not 
given the revised scale. 
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How do you treat your employees? 

Do we know that recently Palam has 
been taken over from the Air Force? 
350 employees JfI"om all over India 
were brought here. In yesterday's 
rain, they were left without quarters. 
Not a single one Of !the 350 employees, 
who \lave been brought here post-haste 
from all parts of India, has been given 
a quarter. The IAC sends its emplo-
yees free of charge to the aerodrome 
from the quarters. But the employees 
of the Civil Av:ation Ministry have to 
pay Rs. 15 per mon'th far transport. 
Even a chaprasi has to pay that. What 
about aerodromes like those in my 
State, the aerodrome at Jabalpur, 18 
miles from the city, or the aerodrome 
at Raipur or some other place, like 
Mangalore. where you do not provide 
once a week free transport to the staff 
for making their purchase~ Is thill the 
way you should treat your own staff? 

Do we know that in this most res-
ponsible undertaking, the operational 
~a1l' are not even ·given a weekly off. 
despite what the Central Pay Commis-
sion has said? Do you understand 
what will be the consequences of this 
strain On the operator, the technical 
man, working all the 365 days in the 
year without a single weekly off? How 
can you expect technical efficiency to 
be maintained by these people in such 
circumstances? The PloT Depllrt-
ment gives 9 yearly holidays. But this 
department gives not one holiday, not 
one weekly off, not one holiday even 
in one year. They do not give even 
overtime to these persons. Then you 
say !that the work of the technical 
staff shOuld be of a high order. This is 
the state of affairs in this Ministry. 
This Is the way yOU treat your own 
staft'. With this attitude, there is no 
Wonder things are what they arl!. 

Then again take the chowkidari 
system. Because Walcott ran away, 
a new security' system has ·been intro-
duced. What is that? Instead of in-
creasing the number of chowkidars. 
they have made the present OIIes work 
continuously 12 hours a day without 
even a break. In this situation, more 

Walcotts will run away. No one can 
do chowkidari continuously .Jor 12 
hours. It is humanly impossibie. You 
cannot increase the chowkidars, but 
you want the existing chowkidars to 
work more. 

And in the Walcott case, it was not 
the fault of the chowkidar. Actually, 
it was the chowkidar on duty who 
warned the officials. But some high-
ups tripped took fright at the whlte 
colour of the skin, as our Prime Minis.. 
ter said. They have got that white 
complex. 

Therefore, the whole department is 
riddled with bureacracy, riddle with 
inefficiency. It has now come to a stage 
when airborne passengers will not be 
safe with this relaxing Of the Ucensing 
and other things. 

Therefore, I would request the Mi-
nister to have a thorough look and 
check up o! this Ministry which is 
concentrated in one hand, which is 
inefficieni which w~s money which 
purchases equipment which is not re-
quired which indulges in other waste-
ful activities. 

Then take the trips. Frequently, 
check-ups go on. Each officer goes to 
check a particular station. If you 
probe into it, you will find that a par-
ticular station is checked very aften 
because some relatiVe of a Minister. 
some sister or daughter in school, 
college or university is there. There 
will be check-ups there again and 
again, again and again and again and 
aga'n. Utter waste. 

It was also reported that some mem_ 
bers Of the families of officers also 
travel when they travel on duty. Why'! 
BecaUSe it is Free nationalised trans-
port. There is the same Secretary, 
same Chairman. Who is to check? 
There is no check absolutely. 

Therefore, since the Ministry has 
been separated, We demand a closer 
scrutiny of its activities. We hope that 
the recommendations of the Commit-
tee will be observed immediately. If 
they are not observed, I feel we may 
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even have to go to the extent of rais-
ing a question of privilege against the 
Minister concerned, if the reports of 
Committees are flouted in this man-
ner time and again. 

"11 ~ oq;q ~ (~) : 
~ ~, ~ it ~ ~ 'firo:r 
~~I 

Mr. Deputy-Speaker: The bell is 
being rung.-now there is quorum. 

Maharajkumar Vijaya Ananda 
(Visakhapatnam): I do not belong to 
that school of thought which believes 
that there should be wholesale con-
demnation, which unfortunately has 
been the case on both sides of the 
House. I belonging to that school of 
thought which believe in saying that 
you must give an opportunity to a 
person to prove himself w<'>rthy 'If the 
new portfolio. 

Shn Kanungo, known for his drive, 
was a Minister for a long time. I 
am sure now that he has taken over 
this very difficult portfolio, things will 
brighten up. Along with him, he has 
the Chairman of the Indian Airlines 
Corporation, Shri Shankar, very well 
known as an leS officer, and as Sec-
retary to Sardar Patel. With his as-
sistance, I am sure, the MiniEter can 
see to it that the criticism that is 
being levelled against this department 
will soon disappear like the mist of a 
morning. 

Airways are Judged on safety. In a 
vast country like India, let us ask 
ourselves one question: how many ac-
cidents haVe we had? I would say, 
only three within the last year or so, 
I am only demonstrating to you that 
when you condemn the airlines, you 
must also take into consideration how 
they haVe fared throughout their 
work. I do feel that in spite of their 
shortcomings, they have served the 
country very well. May I refer to 

some figllres? In 1946, there were only 

a lakh of people that travelled by ~ir. 
In 1004, 13 lakhs travelled by the 
scheduled flights. That in itself is a 
compliment to this department and 
safety in air travel is the biggest C'lm. 
pliment. So.' I say they have done 
well in spite of the handicaps that 
they have. 

For instance, Air India Fay their 
staff double and treble the amount 
that Indian Airlines is abl", to pay, 
and yet the Indian Airlines officers 
and staff have been carrying on t11eir 
duties faithfully and to the best of 
their ability. I will come to their 
shortcomings. 

It is true that we are 'hort of ira in· 
ed pilots. It is essential that we hClve 
more training grounds, more flying 
clubs. At the moment then' are only 
82 aerodromes, big and small, in this 
country. We must try, in a big coun-
try like this, to have very many 
more, in fact hundreds of aerodromes 
and flying clubs. Thus we should be 
producing more pilots, and finally 
they would go through the test and 
we will have trained pilots. 

In recent months the pilots struck 
work. and it was the cry all over, 
but let us look at their complaints 
They had to do the same amount of 
work as Air India ;pilot. were doing. 
Thev had the same responsibility of 
taking passengers from one place to 
another. hut their salaries were far 
less than what Air India gave. 

I would like, at the same time to 
say that Air India has 3 record that 
many would be envious of. I have 
travelled a lot, I hardly use n train 
nowadays. I have travelled in foreign 
countries. So, I know that foreigners 
are more keen on travelling by Air 
India than by other air liners. 

13.43 hrs. 

:".-. "11~ 'I!R q<n7.f : ~ ~ 

~~~fiI;~~~it 
~ ~~I 
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Mr. Deputy-Speaker: The !;Jell· is 
being rung. . .. Now there IS quo-
rum. This is the second time of the 
bell had to be rung wit'hin a short 
time. Immediately a Member begins, 
Members walk out. It is a very sorry 
state of affairs. Members should keep 
the quorum. 

MaharajklUlllU" Vijaya AD:uuIa: May 
I continue? 

Shri BaviDdm Varma (Thiruvella): 
You can complete your over. 

MaharajklUlllU" Vijaya ADlIDda: 
have many overs to bowl. 

Then I come to foreign tourists, !be-
cause our foreign exchange earning 
from them is the fifth in the list. So, 
naturally Our aim should be to gIve 
all comforts to foreign tourists. I 
know the country'!; policy is Prohibi-
tion, but I have a suggestion to make 
I have often found that foreIgn tou· 
rists who land in Bombay and other 
cities would like straightaway to go 
to the ,bar to have a drink. While not 
going against the policy of prohibi-
tion, I would suggest that if a foreign 
tourist produces a ticket that he has 
just arrived, he should be pErmitted 
to go to the bar to have a drink, be-
cause this is one of the thini:s that a 
foreign tourist feels in this country. 
He comes here to spend hiS money, to 
see the country, and also not to go 
thirsty. I say this because I ·have 
often heard foreign tour !Sts making 
this complaint. 

Since my time is very limlted, 
would like to make some suggestions 
now. At Palam the aircraft are at 
such a distance that it i~ quit~ a prob· 
lem for old people like me to get 
there quickly and board the plane. It 
is also a fact that when a plane lands, 
it is air-conditioned, and 'he pas· 
senger has to go from the oircraft to 
their building which is tWO furlongs 
away. I do not know why this is 
being continued, because I have seen 
that VIP planes come close, and they 
have to walk only 20 or 25 yards. 
The reason is perhaps that the roar 

of jet planes may cause a rumbling 
in the building and ~mash the glasses, 
but I have found Caravelle planes 
going quite close. In Madras the 
planes are only about 30 yards from 
the building. So, in Delhi Why should 
passengers be made to ::0 all 
that distance? In Europe, you 
may know, if a plane has to 
be landed at· a distance, they 
make immediate arrangements so that 
the passengers are brought over to the 
building in two minutes. There is a 
trailor-like machine with very comfor-
table seats in it for all conditions, 
whether there is rain or sun, and the 
passengers are brought there. I think 
this could .be easily attended to by the 
hon. Minister. 

1 would request the hon. Minister to 
visit the toilet at Palam. It is an in-
ternational airport, and I think that a 
toilet room of the type that we have 
there is not worthy of the capital ot 
India. If any'thing, Safdarjung has a 
better toilet. 

I would like to suggest a regular 
serviCe between Vishakapatnam, Cal-
cutta, Msdras and Hyderahad-a daily 
service. It may be said that it would 
be a loss to Government .. Well, there 
are so many things that Government 
loses on, so many other things Gov-
ernment makes up on. So, wby not 
subsidise it. After all, it is a sea port 
of very great importance. Even if the 
passenger traffic is not A-I, it would 
brighten up, and the fact 'that it would 
link Calcutta and Madras and Hydera-
bad is very important. 

I made a suggestion when Shri Mom. 
uddin was in charge that when your 
planes go to Banaras and come from 
Banaras to Calcutta, they could fly 
over the city of Banaras. On two or 
three occasions I sent my card to the 
pilot, and when he knew that I was 
Vizzy, a humble commelltator, he 
straIgntaway obliged, with the result 
we flew over the sacred Ganga and 
Kasi. And believe me the passen-
gers show very keen interest to s~ 
that beautifUl scene. I suggested this 
to Shri Mohiuddin before. I do not 
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know whether that has been recorded. 
It does not cost the Government any_ 
thing. When We fly from Agra, the 
pilot hiniiielf says, ''To my left you see 
the Taj Maha!". Similarly it can be 
done in Banaras because that is a city 
were most tourists go. This can 
easily be done. Two planes that come 
from Calcutta can fly over Ballaras, 
instead Of Babalpur and while flying 
over the .city, the tourists would have 
'i.'ije benefit of seeing that beautiful Ci,. 

Aoout the Air India I would like to 
say that that glorious line could have 
a round the world service as the 
BOAC, TwA and the PANAM have. 
Wherever the Air India have gone they 
had have bringing credit and a good 
reputation and it is the envy of many 
aU-lines. It goei; to the credit of ;India. 

I want to say by way of sugges-
tion: why not combine these two and 
bring them together. 'If there are 
shortcomings in the airlines depart-
ment, they may combine' and there 
would be greater efficiency. I am not 
holding a ,brief for any body, believe 
me. But I do not believe in this old 
slogan: give a dog a bad name and 
hang him. I want to give a fair 
chance to the people. I think that we 
have done very well, inspite of all 
that had been said. I say that the 
Indian Airlines have done exceedingly 
well. The accidents had been very 
small in number and I also think that 
they will benefit by the suggestions 
made by the Judge in Khosla report. 
At the same time I would plead for 
the airlines people, airline staff who 
are under-paid considering the work 
they do; in comparison to Air India 
they do the same amount of work. 
They are also responsible !for the 
safety of the passengers. I see no 
reason why the Government does not 
. consider to bring them to the level of 
the payscale of Air India. I dare say 
it would be a big amount. I also think 
that probably the Minister would sllY 
that it is due to lack of finance 'that 
they are unable to do it; because there 

is the Finance Ministry. That is 
the old story. Whenever one is no't 
particular of one thing, one hears of 
that. I do plead on behalf of the 
Indian Airlines that they had riot been 
given a fair deal. Lefthey have done 
a very good job. 

Yesterday, I heard that they were 
going to dispose of the Dakotas. It has 
been a very good friend of India. In 
its place they are going to have some 
plane called Avro. I beg of the Min-
ister not to have this because it is one 
of the discarded planes of the Defence 
Ministry. We should not be asked to 
take a machine that is not usable by 
the Defence Ministry; if such a 
machine is put on our flights, it might 
result in accidents; it is nO'l; safe. It 
will be better to stick to our old 
friend Dakota and have it recondition-
ed, if necessary and also import 
foreign parts So that theY' are usable 
again. 

I will conc:ude in a minute, Sir. I 
have to say one thing, not by way of 
complaint. I was once travelling from 
here to Madras. I had already bro-
ught it to the notice of the hon. Min-
ister. We were in a Viscount and we 
flew for about an hour but then we 
flew back again; by the time gt our 
flight back, We were dozing but then 
the lights went on and we were back 
in Delhi. We liked to ·know why but 
no reasons were assigned. I do not 
mind that. What I mean to say is 
this. Immediately a plane is found 
unserviceable or something happens 
and it has got to come back to the 
base, arrangements should be made 
straightaway for the passenger to be 
given 'transport. In EuI'OPe when a 
plane is found unservicp.able or what-
ever reason it is, it a plane is not 
flown, the pII1Isengers are actually 
taken and put up in. a hotel; hotel ac-
commodation is given to the passen-
ger; they are kept in the hotel and 
brought back when necessary. These 
are smalI things which the Indian Air-
lines could do and take away all these 
so-called deflciencies which are very 
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few in comparison to the good things 
that they have done. 

Shri Joachim Alva (Kanara): Sir, 
two Highnesses have spoken, the 
Maharaja of Baroda and my esteemed 
friend, Maharajkumar Vijaya Ananda. 
It is rather difficult 'to follow them. 
There are many things for which one 
could say ji, Huzur. But there is 
another class of ji Huzurs which had 
been completely neglected ,by this 
House and by the speakers except by 
my friend Mr. DajL I mean the people 
who are working around our airports 
and the poor employees of the civil 
aviation department. Nobody bothers 
about them. I go and ask them when 
I meet them: what about your work? 
Are you given your quarters by the 
Government? Where do your child-
ren study? And so on. We have not 
got the rich experience either of the 
Maharaj of Baroda or of Vizianaga-
ram as we cannot afford to go ill aero-
planes as .they do. When we travel. 
We go to these employees. For ins-
tance, I have gone and asked these 
poor employees in the railways who 
clean the latrines about their condi-
tions. They do not take any bak-
sheeSh anymore except when the 
whiteman wants to give something to 
them. There is a great change in the 
Indian Railways in the sense that all 
the menials do not take any bak-
sheesh. I told last time that I sat in 
the engine along with the engine dri-
vers on all the trunk routes. I have 
also sat in the cock pits of the Russian, 
American, British and the Indian aero-
planes. It is only the Chinese who 
refus~d when I wanted to do so. The 
Russians refused to take me at ftrst 
but later on they took me to the cock-
pit. I sat in these places to under-
stand the problems of the air pilots. 
The officers have no time; they should 
actually do so to understDtld this 
difficulties. Perhaps the Ministers 
have not much time. Whatever it is, 
unless we take care of these people 
Who wheel the wheels of our machi-
nes right from the bottom, we have 
no right to sit here and sanction 
enormous amounts of money. The 

chowkidars have got to work all the 
time. Take any lOS officer when 

"you phone him; people say that he 
has gone on tour or he has gone to 
the conference here and there. But 
the poor chowkidar must stay and 
must work all the hours on all the 
days. This is an abominable state cf 
affairs. The civil aviation department 
and the Minister must come here and 
tell the House next time that all these 
people are getting their usua! ).'c:;t 
hours. The children of these pOor em-
ployees havc no schools. What is the 
position of children of employees who 
are working 14 to 15 miles out? My 
hon. friend the Maharajah of Vizi;ma-
gram told us that he f~und :t difficult 
to get to the plane from th" air termi-
nal or port. Young or old, any time, we 
find it difficult. But what about these 
POOr people? Has any body asked 
abcut the implementation uf the recm-
mendations of the workshop (.om-
mittee, stores committee and the uni-
forms committee? 1 want the reduction 
of working hours for chowkidars to 48 
hours a week from the present 72 
hours. Would we like our sons and 
daughters to work like that, if tomor-
row my Son were to be sepoy tomor-
row, how many hours will he have to 
work? Incidentally, my SQIl had 
trekked from Amritsar 'to "London and 
he came back scrubbing a German 
ship. When he came and saw the 
kitchen in the Indian Railways, he 
was horrified and he said that the 
kitchen in the German ship was very 
clean. It was brought to the notice of 
the Rail ways and thereafter the kit-
chens are better now. What do the 
officers do about it? I want to know 
how the present Chairman has been 
made the chairman of the Indian Air-
lines Corporation? The Ministry has 
not taken into consideration the re-
commendations of the Estimates Com-
mittee. We do not want any more ICS 
peQple to be the chairman of any of 
our public utility concerns. We want 
the technical people below to come 
up. Dr. Bhabha is 'the Chairman of 
the.Atomic Energy Commission and 
not the Secretary of the Ministry. Hi' 
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would have had to resign as Chair-
man of that Commission if he became 
the Secretary to the Ministry. We 
cannot have these things combined. 
Mr. J. R. D. Tata has been a wond~r
ful chairman, a man of great nobility 
of character and calibre. At the age 
of 60, he went abroad a plane and flew 
it from Karachi to Bombay. I was the 
only M.P. there when he alighted at 
Juhu airport. He was not a J:ilmstar 
and there were no lakhs of people. He 
has shown by his example, though he 
is past 60, that he could fly an aero-
plane at the cost of his life. It is a 
fine example. We want people of 
that type. We need neither officers or 
ministers who could not by their ex-
ample show to their employees how 
tbey should do things. 

Now, Sir reVISIon of overtime rates 
for chowkidars ..... . 

14 hrs. 

Mr. Deputy-Speaker: The beJl is 
being rung. . .. Now there is quo-
rum. The hon. Member may COn-
tinue. 

Shri .Joachim Alva: Revision of 
overtime rates for Chowkidars and 
sweepers at the rates applicable to 
others, ,promotion by seruority to 
50 per cent Of supervisory posts, lay-
ing of yard -StiCK and creation of 
additional posts of senior clerks, 
Head-clerks, Superintenaents, min-
isterial staff etc, nine effective noli-
days to operational staff as is given in 
the P. & T. Department-these people 
seem to work all the 365 days-these 
are some of the important problems 
which the Ministry should look into 
and take necessary actlon. 

The Clvil Aviation Department 
provides Air Traffic Control, Radio 
Aid to Navi.llation, communication 
service and other ground control faci-

lities at the various airports. "j'he 
staff of the department are mostly 
technical and operational. How do 
we look after these peuphY? 12 air-
ports have been selected for grantmg 
school-going children of the opera-
tional staff transport facilities for 
going to the school. But, is it ·being 
fulfilled? What is being actuaJly 
done in practice? It is pending with 
the (}overnment for the past three 
years. 

The M. T. drivers and telephone 
operators perform similar or even 
more arduous duties than their cO:Jn-
ter-parts in other departments. But 
their scales of pay are Jess than lhat 
of their counterparts. These peoplE' 
must be paid at least the same amount 
of salary, though not more. The 
chowkidars in Civil AVIation depart· 
ment do not only perforP-l 54 hours· 
duty but 75 hours' duty a week. Th!' 
UJ>erational staff of the p. & T. de-
partment have been given nine effec-
tive holidays in a year includin2 three 
national holidays. In spite of re-
peated promises, the Civil Aviation 
Department staff have not been given 
these holidays. They are at present 
working on all the 365 days in a year. 
They are not also given weekly off. 
These are the oppressive difficulties 
under which the lower rungs of the 
staff are working. We have no right 
to increase the salaries of top brass-
the pilots etc.-to three figures Jr four 
figures as long as We don't consider 
the scales of pay of employees lower 
down below. Incidentally, 

''IT ~~'I' "I';q- IfiU<I11l': ~ 
~~,it~~~~1 
~'fl: ~~;r;r~mfT~t 
~ ~ m it 9;!$lf~ ~ ;r;r 
fiIvllr ~ I 

;rn~~)qlf: ~ ~~ I 

'itT &i\lli11i ~: iflfT m;r;f <r 
~ ~ ij; f.I<r;r ;;n;ffl ~ I fiIf.r-
~~~I 
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Mr. Deputy-Speaker: The han. 
Member may proceed. 

Shri Joachim Alva: I would like to 
say a word about the Indian Airlines 
crew. They have done a good job 
indeed. They are II very efficient 
body of workers. Their last General 
Manager, who has been recently 
taken over by the IAJ:o', is one of the 
most honest men and a man of 
highest integrity. I will not name 
him. We are not allowed by the rules 
here to name the people. But he has 
gone to a high-ranking position in the 
IAF. He did excellent work during 
the tenure of his office and he placed 
the lAC on a sound footing. He solved 
many difficulties in the wrking of 
the I.A.C. The present general. 
Manager has also been a pilot. We 
would like ~h(!,'e tE'chnical people to 
take over the leclm:cal departments. 
India has not yct got into the age of 
technocrats. The technical people 
will have to take ov~r the manage-
ment of tecnm,'al departments so 
that the lay~n'en cannot question 
them in the day to dav administra-
tion except wnen they commit a 
major blunder. I wculd like to pay 
my tribute to the"~ people who have 
been doing excellent work-the pilots 
and all other peop:e- '11 &pite of the 
many difficuHics they have to under-
go. The pilots hav() told me that 
they have rigid eye tests every three 
months or six months. What are 
they to do if they fail in these 
tests? If one is out of the job, what 
is he expected to do? We don't look 
into their housing problems, the pro-
blem of their children's education, 
etc. These are the problems these 
technical, operational and airport 
abal! are facing. We have to look 
into them and settle them with hu-
man sympathy. Unless we do this, 
the pilots may try to blackmail us. 
The pilots in the IAF are doing thl'ir 
duty irrespective of these drawbacks. 
The pilots of the lAC and also the 
Air-India should not blackmail us 
and they must do their duty. We 
must also look into the privileges 
and the amenities which they wunt 

to have. My friend Shri Mahida 
mentioned Kabli. Mr. Kabli was the 
first pilot who flew from London to 
India. Who remembers him now? 
He is the pioneer in this field,' whom 
we have forgotten. What do we do 
for the pilots who die at the posts of 
their duty? 

In regard to the hostesses, I do 
not know who makes the selection. 

Shri Barish Chandra Mathur 
(J-alore): Not you. 

Shri Joachim Alva: These Air-
hostesses must be put to a very 
severe test in regard to their voices. 
They must be able to speak on the 
Radio Or on the loud-speaker. The 
loud-speaker on a plane is the most 
important instrument in times of 
crISIS. Their accent 'must be clear. 
They should also be given training 
in movements. They should be 
walking here and there -and not re-
main like statues. We have done 
away with the male attendants and 
the female hostess is supposed 10 be 
a comfort and help to the passengers 
in time, of distress. You know this 
is a psychological thing. 

In regard to food, the lAC is not 
doing anything effective. Nothing is 
taken care of about vegetarian food. 
The vegetarian passenger is not get-
ting what he wants and what he 
deserves. Secondly, the charges in 
the restaurants in the airports in 
Calcutta, Hydembad or Bombay are 
all very high. The vegetarian food 
sllpplied is horrible. We have the 
best hotels down in Bangalore and 
Madras-Dasaprakash and Wood-
lands. You get excellent food--vege-
tari-an food-there. For a cUp of tea 
in our airport restaurants you have 
to pay" 12 annas. 

Shri Muthyal &ao (Mahbubnagar): 
One rupee. 

'" Shri Joachim Alva: Yes. I ~.gree 
with the han. Member. After pay-
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ing a rupee g,lsa, the quality of the 
tea is very poor. A for~igner, for 
instance, throws away ten rupees for 
a meal. Does he get double helping? 
No. The quality is also poor. What 
will a foreigner think of us even in 
the very beginning of hj.s entry into 
our country? During flights also 
everything is very poor. These are 
the things which we must set right. 
We must take care of thesi!" small 
problems. I am told that Pakistan 
Airlines, in regard to food, look after 
the passenger very well. The Italian 
Airlines, KLM, Alitalia, and the 
British and the US Airlines are 
attracting their passengers by serv-
ing excellent food. The Ministry has 
to look into these vital problems. 

Both Air-Indis and the IAC have 
done a good job in regard to prodts. 
The Combined operating revenue in 
1963-64 was Rs. 4,618'79 lakhs-
Rs. 2,680'97 lakhs by Air-India and 
Rs. 1,937'82 lakhs by the IAC. The 
British Minister, Mr. Roy Jenkis had 
to announce in the House of Com-
mons the decision to write off 
BOAC's £80 million debts and sel 
up a reserve contingency fund of 
£30 million. Now PAN 1 am n'lt in 
touch with other international air-
lines, like American, TWA or BOAC. 
But there W'ilS a demand for sub-
stantial reduction in air fares by 
these airlines a few years ago. They 
all moved that international body, 
lATA. I want to know why Air 
India, or, the Indian Airlines espe-
cially, goes on increasing the fares 
which the POOr Indian cannot a1!ot'd 
to pay. What about the passenger 
fares here? Who pays"? Who pays 
the money? When Government 
ofll.cials . have to fly, the Government 
pays the money. If I go on businellS 
of Parliament, Parliament pays the 
Money. Most of the business exe-
cutives fly at the expense of their 
firms. But what about the poor mg,n? 
Can the poor man afford to pay the 
huge fares"? No. The Govermnent 
are dome nothillJ for hi.lIl. 

Let us look at what Australia is 
doing. They have got the Flying 
Doctor scheme. Since the Deputy-
Speaker has rung the bell, I will 
have to be fast. .. In Australig" they 
have the Flying Doctor scheme. The 
patients are attended to by the aero-
plane authorities even while flying. 
They are years ahead of us. Myself 
and Shri Mathur who were members 
of the Business Air Advisory Com-
mittee, While in Australia, fiW the 
magnificent office of the Quantas. We 
have not got sucn a magnificent office 
like that. Australia, which has only 
about 11 milliOn population, runs first-
class air services internally and exter-
nally, which is the pride of that nati(ln. 

Here, what do we do? We do not 
revise our fares which go on increas-
ing. We do not give amenities. We 
cannot continue to be so. However, 
this year, it must be said to the cre-
dit af the Indian Airlines that they 
have earned the highest profits ever. 
Also, they have put up the Carevelle 
successfully and manned it quickly 
both on the ground and while in 
operation. We must pay a tribute to 
that great patriotic gentleman who 
was the General Manager in the 
organisation, who W'ilS formerly in 
the Indian Air Force, for having 
achieved this. He manned the Cara-
velIe successfully and put it quickly 
in service. They have done a very 
fine job. We want more such men; 
We want more such planes and more 
passengers too. So, I was S9.ying 
that the revenue has increased this 
year. Furthermore, for the first time, 
a jet-size, Vampire jet aircraft has 
been introduced on the domestic 
route. That is also a great achieve-
ment. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Shri Joachim Alva: Sir, I want 
five minutes more. Once a year I 
speak on this subject. I want to 
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plead the cause of the poor pas-
sengers. Two great Maharajahs have 
spoken but they hav~ said nothing 
about the poor. I have referred to 
the poor, and to the need for revis-
ing the fares. I want to refer now 
to the Concorde plane. The Air 
India Corporation has booked orders 
for Concorde. It costs S3{)O, milliun 
and no American company can afford 
to build it except with Government 
funds. The British Government may 
not now encourage it at all. The 
recent trends are like that. But we 
hoave already placed an order for 
them. I would request that we should 
go in for more Viscounts and other 
planes. 

I am sorry that my hon. friend The 
Maharajkumar of Vizianagar, for 
whom I have the highest regard, was 
not present when the debate on the 
Demands for Grants under the 
Ministry of Defence took place the 
other day. The Defence Minister said 
that Avro has been bought by the 
RAF. Now, that is big feather in our 
cap. The RAF, the home of planes, 
is buying the Avros. The great 
British race, the military great 
pioneers in aviation, buy Avros. 
Therefore, we must know that whoat 
is good for them, for Britain, is 
certainly good for us. We must 
certainly patronise our planes. We 
can certainly have a smaller vessel 
and eat at house our kanji than go 
out to eat in a big hotel. The Avro 
has been an achievernent. Money or 
no money, we must patronise our 
own planes and build our own planes. 
Other people may be interested in 
other planes and there are people 
who live on foreign exchange earn-
ings as commission in foreign coun-
tries, where the planes are bought 
and sold. But we must buy our own 
planes and put them quickly into 
service. 

Mr. Deputy-Speaker: 
Member's time is up. 

Shri Joaeh.lm Alva: 
a few words aoout 

The hon. 

want to say 
aeronautical 

research. am sorry to say that 
nothing is being done in that respect. 
Take Germany for instance. Ger-
many could not do any aeronautical 
research after the end of the war; 
for ten years they closed up their 
shops. Now, within ten years after 
that, frerm 1950, they have made vast 
strides in aeronautical research. To 
my knowledge, we have made only 
one wind tunnel through our aero-
nautical research. The German have 
got, in these ten years, 15 wind tun-
nels for low speed and 13 wind tun-
nels for high speed, totalling 28 
wind tunnels. . 

Therefore, it is time that the 
Indian Airlines and Air India set 
apart certain -amounts of money for 
aeronautical research. Without such 
research, we cannot make any head-
way. This is very essential. We are 
spending money and We think ~at 
we have done 'a big job. It is quite 
right, but I think aeronautical 
research has to go on all the time 
and that has to be fitted in with the 
general scheme of our aviation. But 
We have done precious little in that 
direction. We should take an ex-
ample from Germany in that respect. 

As a matter of fact, I drew the 
a tten tion of Dr. Bha bha, the Chair-
'man of the Atomic Energy Commis-
sion to the need for space research. 
The Germans have been spendirQ1, 
enormous sums on space research. 
We would also like to do 
something in that direction. We 
have spent some money on 
space research but that is not 
enough. The big capitalists are 
spending huge amounts and rome of 
that money should be diverted to 
space xesearch. Thousands of rupees 
have been spent by the capitalists, 
and some of the mo~ey should be 
diverted towards the research. Unless 
we find some money, some legitimate 
amount of money and utilise it for 
aeronautical research and give the 
highest priority for research in the 
problems of aviation and civil aviaio 
tion, which is the right and the left 
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arm of our security and safety, we 
shall have no future. 

8mi V. B. Gandhi (Bombay Central 
South): Mr. Deputy-Speaker, Sir, we 
see that there has ,been a reorganisa-
tion in the Transport Ministry and 
that, as a result, civil aviation has 
been separated from the Transport 
Ministry and has been placed in 
charge of an experienced Minister like 
Shri Kanungo. That is a recognition 
of the growing importance of civil 
aviation in this country. We can 

. easily see the scope and the variety 
of the functions that Civil Aviation 
has to take care of from the list of 
line subjects that is given in the 
report. 

The first function in this list deals 
with the meteorological organisation. 
This meteorological organisation has 
to perfonn a very important func-
tion. It is riOt right to underestimate 
its importance as Shri Daji, speaking 
earlier, rather lightheartedly refer-
ed to it as a function of giving wea-
ther reports which are more often 
wrong than right. This meteorologi-
cal organisation is one On which both 
civil and military aviation have to 
depend for their safety. Mercantile 
and naval shipping have also to 
depend on this organisation. It keeps 
ionospheric data up-to-date; it con-
ducts research in astro-physics, st~l
lar physics and in rocket and satellIte 
meteorology. This is a very impor-
tant department and we Gllght to do 
all we can to see that it is allowed to 
function to its full usefulness. 

In the matter of air services, we 
have these two corporations: the Air 
India and the Indian Airlines Cor-
poration. They are both doing ex-
ceediRg well, both operationally and 
financially. I thought we could have 
had some more acknowledgement of 
the fine work that they are doing in 
this House than we have had so far. 
We should note that actually these 
two organisations are earning sur-
pluses. They are earning profits and 
are declaring dividends and in many 

ways making progress in the right 
direction. 

Now, Sir, we see that actually the 
Air-India has been able to repay the 
loans that it borrowed from the 
Worid Bank and from commercial 
banks in the United States for finan-
cing the purchase of 7 Boeings. 
Actually, so far, something like 17.45 
million dollars haVe been repaid. 
Now, that is a performance which 
deserves some recognition. The Air-
India has been paying dividends. The 
dividend paid so far is at the rate of 
5 per cent. Now, this is particularly 
praise-worthy, in view of the fact 
that in the case of Air-India, it is 
operating in the faCe of some fierce 
international competition. Both the 
corporations have been paying back 
to the Government some of theIr 
loans and paying regularly interest 
at the rate of 41 per cent. Actually, 
the Air-India paid something like 
B.s. 60.34 ·lakh. The I.A.C. also is do-
ing equally well. I thought that I 
mentioned too oft.en on1y the :!DBP of 
Air-India. The lAC also are doing 
well in spite of the fact that they 
have been suffering from the effects 
of Government's taxa1!0n policy In 
making fuel very costly for them. 
And yet, they have been earnIng 
surpluses, and taking them to re-
serves which they are building up at 
a very good rate. 

These two corporation have also 
been very good dollar earners. The 
Air-India last year earned as much 
as lis. 5.9 crores and .the Indian Air-
lines Corporation earned Rs. 3 crores. 
We ought to do all we can to promote 
the tourist traffic in India and attract 
as many more tourists as we can. 

>.t'\'W~ ~ ~tr :~I\f 

~,~:mi'fW~~~~1 
Mr. Deputy-Speaker: The quorum 

bell is being rung-Y~s. now there is 
quorum. Please go on, Mr. Gandhi. 

Shri V. B. Gandhi: The Air-Indl~ 
has recently been able to secure the 
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right of ilaily flights over the AUantic. 
Now, this is a good gain, in as much 
as it is going to make the working of 
the flights more economical In the 
past, of course, these flights were per-
mitted only during the season times 
and season months ana not in the 
off-season months. We also see that 
the Delhi-Moscow service has increas-
ed from once a week to twice a week 
and also that the service has been 
extended beyond Moscow, to London. 
This fact, of this new. service being 
extended to London, makes that 
through flight the fastest service bet-
ween Delhi and London. That is the 
fastest flight of all the services in the 
world. 

Now, it is also something which we 
ought to acknowledge, that these two 
corporations have been thinking in 
terms of future progress. It is consi-
dered that the need of the future will 
be at least to have one new aircraft 
every year, until 1970. In view of 
the fact that trafficwise the future of 
air flights is bright, we ought to see 
that our corporations get new kind of 
aircraft and that we have new and 
sufficient number of aerodromes in 
this country. 

Now, I will just say one word about 
something which Shrimati Yashoda 
Reddy had to say that is about the 
time schedule at1<l about the timings 
of these flights. She spoke about the 
schedule of timings I)f these flights. I 
may inform her about this. I happen 
to . know something about it because 
of my association as a Member of the 
Indian Airlines Advisory Committee. 
Very considerable thought is given to 
it and certainlv it is not just a matter 
of cus.edness on the part of the lA.C. 
or any :nattention to the needp and 
convenience of the passengers. 

Shrimati YashOOa Reddy (Kurnool: 
Why early timings In winter and 
afternoon hourp in summer? 

Shri V. B. Gandhi: There are other 
considerations which cannot be neg· 
lected. These are the considerations. 

Shri Shinkre (Marmagoa): She is 
very much against the sun. 

8hrl V. B. Gandhi: The considera-
tions are the availability of aircraft 
and the need to have full utilisation 
of the se;'Vice between ('ertain points. 

Mr. Deputy-Speak.,.·: Please finish. 

Shri V. B. Gandhi: We have only a 
limited number of aircraft available 
in the co.mtry. It i! also gOOd to see 
that the Maharaja of Baroda had to 
make cer'ain observat:ons. We appre-
ciate his observations and are also 
glad to see that he is a very shrewd 
observer. After ~ll we should be 
satisfied if th~ qU!l.Ety of food that is 
served by the Airlines Corporations 
India is comparablt! to that served in 
other sin>ilar intE'rnatiQnal service •. 

Shri Dajl: Why don't you leave 
some points to be defer.r!ed by the 
Minister? Let th" Mi!lister do the 
job. 

Shri ~I\sumatarl (Golllpara): Mr. 
Deputy-S;reaker, Sir, transport and 
communi<:~tion haF bE'en recently reo 
organised and eiv!! .wiation has been 
placed elrelusively under one Minister. 
Since in1ependenrc' our air service 
has beco!.1~ VE'ry popllinr. Nowadays, 
with· the sense of undE:retanding the 
value of time, pt.cple like to travel 
by air. 'l'heretore, t.."te amenities that 
have be~" refer~ec! to by many hon. 
speaker·s here ruov" 1.0 ba considE'red. 

Sir, I shall confine myself to two 
subjects, one is A.i1 IIWla and the 
other is the rAe It was Air India 
Internatit'nal previously, anc now it is 
Air Indh which connects us with a 
number Of foreign countries. I had 
the privilege of going abroad by Air 
India aJ".! ! wa5 pr-uud to ~ce and hear 
about the services of our crew, air 
hostesse~ and the othe.: stB1l'. Wo 
were also proud to hear internatiJnal 
passeng"~,. referriIlg to th:s bv eayir.g 
''we tho' ;~,t neat In::'ia Was a ba~
ward CO" ·,try and d!d l10t imow ho~ 
to malnY."! th" standards anct all that, 
but compared to our crew and air 
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[Shri Basumatari] 
hostesses and other ,taff we do not 
find any difference, rather, it is better'. 
So I pay f.'y tribute to th~ [taff serv-
ing in the foreign countries. 

After having said this I wish to say 
that I had the privilege also of lIying 
on the domestic flights in the other 
countries. And there, ' ~ ~o!lrse, I 
found that there was little difference 
in their ;nt~lnational so<, vices. air 
hostesses '1nd staff therein as c(,mp~r
ed to their domestic services. But 
coming to our OWl' country, if we com-
pare th~ dom"stic services in our 
country with those whh the inter-
national .'.ervices, they are far below 
the staniard. 

The first thing I WGuid l:ke to sub-
mit to the hon. Minister is that 
the facilities, houses and other 
amenities that they are giving to the 
staff in tbe other countries are, to 
their mind, not at all satisfactory. So 
we have to consider what is the 
standard of our country keeping also 
In view the standard of oth'!!r 
countries, in this respect. 

My hon. friend Mr. Alva was saying 
that compared to the position in other 
countries, air travel is not possible 
for the poor people, because of the 
economic condition in our coun\ry. 
Th'e rate of fare is also being increased 
day by day. I fully endorse his view 
on this point. But my submission is 
only this that while people have 
become very air-minded and there 
being no other way than to go only 
by air to some areas in our country 
lik'e Assam and other places, the 
provision for the necessary amenities 
has to be considered. 

Some hon. Members referred to the 
food served in air, that it is not good 
and So on. On distant routes, for 
instance from Delhi to Calcutta, J 
have no complaint to make. But with 
regard to short distances as from 
Calcutta to Gauhati or J arhat to 
Berubari, compared to others it is 
ver)" very poor and below standard. 
So 1 would request the han. Minister 

and also the officers of this depart-
ment who are well known for effi-
ciency and who have a very high 
reputation that they may consider 
this thing also. 

Another point referred to by my 
han. friend Mr. Alva was about the 
air hostesses and stewards. There 1 
have a littl'e complaint. The air 
hostesses should be presentable and 
should not be stiff on the flight with 
the passengers. In the limited area of 
air the passengers want a litlte 
comfort, not actually comfort but a 
littl'e recreation. So if they 'ask for 
water or something and if the 
stewards and air hostesses behave ill 
a stiff manner without proper res-
ponse, naturally the passengers get 
annoyed. I heard a complaint from an 
international passenger also. You 
know, I have to travel constantly by 
air to Assam and so I meet many 
foreign passengers. In the course at 
their discussion they also make a 
complaint in so far as their dealings 
are concerned. I ther-efore request our 
hon. Minister to look into it. 

My han. friend Mr. Gandhi was 
referring to the fact that we have 
earned lakhs and that the dividend is 
very encouraging. I have no com-
plaint on this; rath'er it is encouraging 
and appreciable. But we could have 
earned more if we had taken it 
purely with as a commercial outlook. 
Of course it is a commercial concern; 
but the staff working at the different 
a'erodromes and air stations do not 
feel that it is a commercial concern. 
Our han. Minister, everybody knows, 
is a very nice perSOn and at the same 
time a man who hilS no bureaucratic 
outlook at all in this behaviour, etc. 
So I want thllt the staff also should 
not be bureaucratic-minded, they 
should be very cordial and should 
behave in the manner of a common 
man and nicely with the passengers. 

Coming to revenue, weare not able 
to earn so much, and that is because 
many times a number of seats go 
vacant. And the reason given is that 
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the aircraft were overloaded with 
cargo and therefore they could not 
accommodate the passengers. But that 
is not the fact always. I do not like to 
complain, and I am the last man to 
speak about corruption; but if you go 
into it there is no other alternative 
than referring to it as corruption. 
Because I understand that sometimes 
to. release a seat it can be done only 
on payment of some amount. There-
fore they should be verv, very care-
ful. 

Then I wish to say something with 
reference to Assam. There was an 
air service from Gauhati to Silchar. 
That has been stopped. If you go 
from Gauhati to Silchar it takes about 
two days by train, and so naturally 
people like to go by air. The hon. 
Minister should therefore consider the 
difficulty and reintrodu(,e this l1ight 
from Gauhati to Silchar, and Silchar 
to Manipur. 

You know that the non-scheduled 
operators are earning very nicely. 
And if you examine their dividends. 
compared to corporations their earn-
ings are more. This is ,because the 
crew and everybody working in those 
non-scheduled lines think on com-
mercial limls: they try to take more 
passenger and carry more cargo. You 
know the Kalinga Airlines which have 
been operating on the work of food 
dropping to NEFA, Nagaland a'nd 
Mizo1iills. So far as m,,, lmowleclge 
goes, it is a very much earning con-
cern. Therefore I do not understand 
why such an earning concern is not 
taken over by the Indian Airlines 
Corporation. I hope that they will 
consider it. I have nothing to S1!v 
against the non-scheduled operators, 
but I have made the suggestion in 
consideration of the revenue of the 
Corporation and the Government. 

Another point, about the terminal 
buildings .... 

,,' ~ I'I'T\II' If""" (~"t?r) 
~f:lI"lff ~~lf, ~T<1l""'~ i. I 

Mr. Deputy-Speaker: nie bel! is 
being rung-Now there is quorum. 
The hOn. Member may continue. 

Shri Basamatari: Due to transport 
bottleneck in Assam, air travel is 
very popular and the number of air 
passengers has increased like any-
thing. But the terminal buildings are 
so small that they cannot accommo-
date the passengers in the lounges. 
They have to stand all the time. Now 
we have introduced tourism also in 
Assam and it attracts tourists from a 
number of foreign countries. These 
foreign tourists find great difficulty. 
Sometimes when they come to know 
that We are Members of Patliament. 
they approach us and ask why there 
is no sitting accommodation. 

The counter in Gauhati aerodrome 
is too small and passengers find it 
difficult to get th"eir tickets checked. 
Sometimes it so hap liens that the 
plane takes off and the tickets could 
not be checked. I hope the han. Min-
ister will consider these points and en-
large th"e terminal buildings at 
Gauhati, Jorhat and Mohanbari. 

There are some places where air 
strips have not been introduced. I 
request the hon. Minister to have an 
air strip in Mizo Hills. Mention Is 
made about 16, fiying clubs which 
have been introduced by this Corpora-
tion. Assam was also one of them. 
but I find that it is not there in the 
list now. I request the hon. Minister 
to reintroduce it. Of course, it is the 
public who have to run it. But the 
public should be encouraged by Gov-
ernm"ent. Assam is a poor State and 
unless Government come forward to 
help, the people will be deprived of 
these fiying clubs. I hope Government 

. will look into this matter also. 

Shri Barish ChlUldra Mathur: Sir. 
possibly being th-e last speaker on this 
ministry's demands, I would like to 
do the more pleasant part of my duty 
first. While I cease to be on the" 
advisory committee "Ilf Air India, I 
wish to pay my sincere compliments 
to Air India for their most commenda-
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[Shri Harish Chandra Mathur] 
ble performance, for the perfect 
clientale satisfaction On 1he one hand 
and high profitability on the other. It 
has started giving us about Rs. 4 
crores a year. What needs to be recog-
nised is this. The image of our country 
which it has projected abroad and the 
prestige which t'his service has 
gained for itself should be a caUSe for 
satisfaction and pride for US all. 

I very much regret I cannot say 
the same about our civil aviation 
department and the Indian Airlines. 
Foreign dignitaries and tourists who 
come to this country find a devastat-
ing conttast as soon as they land at 
the airport in the amenities, or much 
better to say lack of amenities, and the 
treatment which they meet with here. 
So is their experience with the Indian 
Airlines when they get into inland 
traffic. Certain friends have referred 
to it in higher terms. It pains me '.0 
say that Indian Airlines have given 
no good account of themselves. It ;s 
one thing to say that they have this 
year earned a good profit. But what is 
their plan and progranune? One fails 
to see it. If you read the entire report, 
you will not find that they have any 
plan or programme for expansion. 
On the other hand, as Mr. Daji pointed 
out, the services to Bhopal have been 
cancelled because of a little loss which 
was being incurred. They have can-
celled the service to Jodhpur because 
of a little loss. If this is the approach 
Of a monopoly service, one does not 
know how the country is going to 
develop and what is their mental 
approach and attitude in opening up 
the entire country. 

The Railway Minister tells us their 
programme, what new lines they are 
going to open and which parts of the 
country they are going to open up. 
But there is a complete absence 
of this sort of thing in the Indian Air-
lines. I join with Mr. Daji in demand-
ing that Bhopal should be on the air 
map of India. 1 say that equally 
strongly about Jodhpur. Jodhpur was 
one of the earlieat places on the ;;ir 

map of India, as back as 1943 and the 
Maharaja of Jodhpur was the first Air 
Commander. 

Shri Narendra Singh Mahida 
(Anand): Even earlier than that. 

Shri Harish Chandra Mathur: The 
private airlines were running at a 
profit. But the Indian Airlines make a 
wrong plan; they do not know where 
to terminate. They do not consult the 
Rajasthan Government and the tourist 
department. They stop th", service 
because of the loss of a lew lakh~. If 
this is the developmental approach, 
God knows where we stand. In Yester-
day's Statesman it is said:" 

"India's Air University at 
Jodhpur: Vice-Marshal P. C. Lal 
recently called at "India's Uni-
versity Of the Air" rather than 
just a flying college; it was no 
overstatement." 

Jodhpur is the sheat of a university; 
here there is also an integrated Bench 
of the High Court. But our friends 
have no place for it on the air map 
of India. I would like them to 
reconsider their entire attitude. 
It is not only a question of 
Bhopal Or Jodhpur. I am glad to 
find in this report t'hat for the first 
time they have provided about Rs. 1 
crore so that certain developmental 
scheme may be taken up. 

We feel badly let down by our 
pilots. As a matter of fact, this House 
will recall that on quite a large 
number Of days, services were not 
running to the time. It pains me to 
say that Our pilots have not only 
pitched their demands unreasonably 
high, but have acted in an irresponsible 
manner, showing scant courtesy for 
national interest. We want to treat 
them well, pay them well and 
respect them. But this can come only 
out of their own conduct. It will 
possibly surprise the House to know 
that We are already paying to our 
pilots much more than what we would 
pay to our best qualified engineer 
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after 30 yea;. &' service.' 'They are paid 
even more than what the General 
Managers of the zonal railways are 
paid. 'Th General Managers control-
ing suCh vast administration get less 
than what the pilots are getting. 
Still, the pilots are pitching their 
demands unreasonably high and they 
aTe neit trying to serve the country. 
ThlB is not the way. ' They cannot 
hold the country 8iul the servicE'! to 
ransom and except sympathy and 
understanding from the House. 

I wDuid, therefore, appeal tram the 
floor of this House to all these 
1riends that they should think in the 
context of this country that we are 
ourselVes on our side deeply anxious 
lhat our services are very wen paid. 
My friend Shri Alva referred to. that. 
What are you paying t~ the higher 
stat! and to the lower sta1f? The 
pilots, because they happen to be 
m the strategiC position have to be 
paid higher. Their pay structure has 
got to go together with the pay 
structure of the whole of our 
people. The people down below also 
have also to get the same satisfaction. 
They must have the pay structure 
based on the entire service of the 
Indian Airlines as a whole. I would, 
therefore appeal to them that they 
must adopt a reasonable attitude 
10wards pilots. 

, Silri Narellllra SbIp Mahida: But 
"Where ere the future pilots? There II 
a shortage now. 

Silri IIarIsb Chandra Mathu: 
'Further, my strong complaint against 
1his Ministry is that there is IDO 
proper planning, ,in regard to per-
SonneL This has put the Indian Air-
lines into this trouble. Air India 
depends entirely on the pilots whiCh 
are available in the Indian Airlines. 
They have been negotiating fOr a year 
and a half for this purpose ,but they 
are not getting the requisite number 
<Jf piiots and hence this trouble. What 
-effect this has also has got to be 
understood. 
:57 (Ai) LSD--6. 

I hoPe now that the hon. Minister 
is exclusively in charge of a Ministry, 
I don't think that he has got more 
than two hours' work and I hoPe he 
will put in his heart to this part of 
the work. Having got an' ample time. 

Why does he not devote bis time 
ahd try to draw up a map' of India-
the air map Of India"'-whlch he 'WoUld 
like to give us by the end of the 
Third Plan or by the end of tJie 
Fburth Plan? Let the country tn_ 
at least as to how we are going to 
develop 'our air services. 'This is ... 
technological age and in this age' to 
take an anti-diluvian attitude which 
they have. taken now does not do good 
to'the country and it does not give 
credit to this Ministry. 

Now, I woulcl like to refer to 
another point. As a matter of fact, 
you will observe that the entire 
attention of this House has been 
drawn only to Air Services. The hon. 
Minister is charged ' with another 
responsibility also. Before I pass on 
to that subject, I would agree with 
my hon. frieD(l Shri Daji when he 
said that there should be no combina-
tion of the post of <8 Secretary and 
the Chainnan Of a Corporation excep' 
when there are very special circUlll-
siances and that too for a short ~. 
Otherwise there is no justification :for 
this. This is a clear verdict of this 
House almost because it has been 
accepted by the Estimates Committee 
and I may inform this House 'that this 
is also the view of the Committee on 
Public Undertakings. This view must 
be respected. To say 'that engineer-
ing or technical personnel must be 
given a preferential treatment is ' no' 
good. Also to say that we should not 
have any I.C.S. Oftlcer or we should 
not have any capable oftIeer is ~. 
On the other hand who is the person 
heading the Air India? It is headed 
by a Managing Director who is an 
I.C.S. Officer. It is presided over by ~ 
Mr. Tata who is not a technical man. 

.shri JoaChim Alva: But he'!!; the 
Chainnan. 
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Shri Barish Chandra Mathur: So, 
let us not go by the Officers but let 
us go by the interest of the Corpora-
tion as to who is the best suited 10r 
this. One other point to which I 
'Would like to draw the attention of 
the hon. Minister is with regard to 
the responsibility of the Railway 
Inspectorate which he has completely 
forgotten. I may submit that the Rail-
'Way Board was very anxious to take 
this up under its Wing and under its 
control. We resisted it stoutly because 
we wanted that the Railway Inspecto-
rate must have an independent role 
to play. They must be independent 
of the control of the railways. It 
-hurts me very much to see that in 
this Report whereas more than 28 
pages are devoted to meteorological 
development, only one !lage (page 46) 
makes a scanty reference to the work-
ing of the Railway Inspectorate. The 
Railway Inspectorate is almost like 
the Auditor-General which is 
responsible for the efficiency of the 
railways SO far as the safety of the 
passengers is concerned. They are 
the people who immediately go and 
make the first enquiry into the acci-
dents that happen; they are the people 
who are responsible for the safety of 
the passengers. No new railwayline 
can be commissioned unless and until 
that is okayed by the Railway 
Inspectorate. They are the persons 
who are responsible for the safety of 
the passengers. I therefore charge this 
Ministry and the hon. Minister for 
being completely indifferent to this 
important assignment which has been 
given to them. They have given no 
iliformation as to what steps fuey 
have taken regarding the safety ot 
the passengers. They have mentioned 
only about 13 important accidents 
which were enquired into by the 
Inspectorate. What improvements the:y 
have suggested and what has been 
_accepted by the Railway Board and 
what has not been accepted by them. 
This is just one page which forms part 
of a report. I very much regret· to 
say-I repeat it-that since the hon. 
Minister has ample time-it would be 
rewarding-he should go into this 
particular organization under his 

control and give a life and status to 
it which it deserves. 

The Minister 01 Civil Aviation-
(Shri Kanungo): Sir, with interrup-
tions, 11 Members have participated 
in this debate. By and large compli-
ments of the participating Members 
for the Air Services, i.e for the work· 
ing of this Corporation, have been 
expressed. I am grateful to Shri Daii 
for putting extremely emphatically 
his own views. But, I am serry that 
he had allowed his imagination to 
roam and he drew the inference that 
the Office of the Secretary and the 
Chairman being one is llkely to 
endanger the saftey of aircraft and 
passengers. 

Shri J'oachim Alva: When there i5 
an accident, he is the judge. He shc..uld 
be an impartial and an independent 
man. This is a very important aspect 

Shri Kanungo: I am going to speak 
on that. I know Mr. Alva has expres-
sed his pleasure. When we are here-
Mr. Alva forgets about that-Mr. Alva 
has objected to this from different 
grounds. Now he adds of course to 
this. But, I would like to explain first 
that it does not endanger the ssfety_ 
On the contrary, it provides oppor-
tunities for providing prec'iutional'Y 
actions which will not result in anti. 
cipation of any apprehension of -un· 
safety. For example, I should say 
that the Secretary has absolutely no-
thing to do with the inspection and 
the organization of the inspection of 
the safety measures. It is the duty of 
the D.G.C.A. 

Shri Daji: But he is lJUbordinate to 
the Secretary. 

Shri Kammgo: Mr. Daji is yet to 
know what is the relationship between 
the Officers. 

Shri Daji: What do you mean by 
tJbis? 

15 hrII. 

Shrf Kama..,.,: Officers' duties are 
mentioned. D.G.C.A.'s duties and res· 
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ponsibilities' are defined by Act. No 
one can suborn him in the exercise of 
his rights and discharge of responsibi-
lities which are defined by law. No 
Minister or Secretary could suborn an 
officer who is charged with certain 
responsibilities by law. The point 
that I am trying t() make out is this, 
1Jb.at it de>es not endanger safety, as 
Shri Daji has tried to make out. I 
certainly concede that there can be 
two opinions about one person hold-
ing the offices Of both Chainnan and 
Secretary. It has been discussed in 
several committees and in the House 
and Government's poli~y has been ex-
plained in the House that this should 
not ·be the practice. But in the same 
statement it was mentioned 1Jb.at 
there might be circumstances when 
it should be done, and Government 
reserved the right to itself to say that 
this is an exception. 

Shri IndraJit Gupta: What are those 
circumstances? 

Shri Narendra SiDI'h Mahida: So, is 
it a temporary arrangement? 

Shri KanUDgo: I submit that this 
is a case wlhere that exception was 
applied by Government. The reasons 
are that right from the inception of 
the Corp:n-ation, the Chairman used 
to be the chief executive officer. Sub-
sequently, a General Manager was 
appointed and he was the chief exe-
cutive of the Corporation. At the 
present moment, I wuuld ask hon. 
Members to recall the events in 1964. 
At th::t time, the conditions were not 
quite happy with the lAC and one 
of the reasons, to my mind, was that 
there had been too frequent change 
of General Managers and the last 
General Manager was withdrawn from 
the Corporation due to emergency and 
he went back to IAF. Then, all 
through, the Chairman had bcpn part_ 
time Chainnan, except for a short 
spell. All the Chainnen had been 
part-time officers of Government, bar-
ring a period of leas than two years 
when my hon. trlend, Shri Satish 
Chandra, was the part-time Chainnan. 

He wanted to be relieved of the res-
ponsibilityhecause he could not dord 
to give that much time which was 
necessary to rAe. In those circum-
stances, the working of the Corpo-
ration being what it was, we thought 
it necessary that we should have 
Shri Shankar, Who was the Secretary 
of the Ministry, as Chairman of the 
Corporation, because Shri Shankar 
was the Chainnan for many years. 
His knowledge and experi.ence of the 
subject and continuity of office was 
necessary to the CorporatiOn and I 
may submit to the House that after a 
while the House will realise that our 
clhoice has been right and our deci-
si?n has been right. It means that 
the exception which I have made was 
made after very careful consideration 
and I am confident that the results 
will be quite good. I have put it as 
emphatically as I could. 

Shri Joachim Alva: You are flout-
ing the recommendation of the Esti-
mates Committee. You are defending 
the indefensible. 

Shri Kanungo: Shri Alva, who had 
his opportunity to have his say, should 
not in his emotion disturb me when 
I am speaking. 

During the last few months we had 
been taking extra care to tighten up 
the safety measures. Because, as one 
of the hon. Members has mentioned, 
the credit of an airline operator de-
pends upon the safety factor and it is 
the responsibility of Government to 
see that the highest safety factors are 
undertaken. Usually, it is the respon-
sibility of the operators, and in fact 
it is 'in their own interests, to see that 
the safety measures are fool-proof and 
are the best that could be under-
taken. That is so all over the world. 
In fact, the rAC and a few non-sche-
duled operators who are operating air-
craft here, in tlheir own interests, 
they are naturally very careful to en-
force safety measures for their eir-
craft. freight and passengers. Recent-" 
Iv the lAC has increased its strength 
by the Bdditon of B post for safety 
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[Shri Kanungo] 
a,Pecifically. We are going to streng-
then the staff of the DGCA so that 
more frequent and detailed. inspection 
egli. be made. Further, there is a 
<Y.nnmittee ot engineers presided over 
by the DGCA,which is -clharged with 
the responsibility ot suggestmg rules 
and regulations which should go into 
the Act and others which can go into 
the directions to the opera tors to 
ensure the enforcement of precau-
tionary safety measures. As one ot 

11 Ie hon. Members has mentioned, I 
forget his name, considering the kilo-
meters' flown, our airlines have got a 
very good record at safety. I hope 
that record will be kept up and im-
proved. Safety starts right from the 
stage ot licensing of aircrafts and 
persons who are to run them. -

Shri Daji mentioned that lately the 
examination terms bave been slacken-
ed and he apprehended that it is likely 
10 result in sul>-standatd crew being 
made available to the operators. It is 
true that some changes !have been 
brought about in the examination sys-
tem a year baCk but they have made 
it more. strict Instead of writing 
general essays on a few subjects now 
the students have to answer que,tions 
at a specific nature, testing: their tech-
nical knowledge. If anything, the 
examinations have been stiffened. At 
any rate, our standards of licensing 
crew is far above the mternatlona1 
standard. It means that we expect 
better capacity and performance frOm 
a person who oJfers himself as an air 
crew 1lhan is insisted upon elsewhere. 

Shrl Dajl: What about the Khosla 
Ceimmittee Beport? Have you en-
forced it? 

Sbrl Kanungo: Shri Daji in his 
speech asked: where are the reports? 
Whenever any report is submitted to 
1he House, along with the decision of 
the Government it is always laid on 
the Table of the House. including 1Ihe 
one whicll Sbri Daji in his enthusiasm 
.. aid has never been published. 

Shrl DaJi: About Khosla Committee 
Report I had said that their recom-
mendations were not Dn:Plemented. 
The report 'is in 1Ihe library: and I haYe 
read it. I !have said so. There is no 
secrecy about it. 

Shri KaDlIDCo: He said that the 
Pathankot crash report has· not· been 
laid on the Table at the House. 

Shri DaJl: No, no. 
Shri Kanuro: Please look at the 

records. I submit that all the repoiU 
have been placed on the Table at the 
House with the resolution of Govern-
ment. As far as the recommendations 
in those reports are concerned. about 
which questions have been asked, 
steps have been taken to implement 
those recommendations, except r sup-
~I am speaking from memory-
in the case of the Algra AIClcident en-
quiry committee report, where, out 
Of the 8 recommendations which wl!'l'e 
made by Shri Khosla, five have al-
ready been implemented. and the 
other three recommendations are in 
the process ot implementation. 

Shri DaJi: After two years, three 
still. remainl 

Shrl C. K. Bba~ (Ra!ganj): 
Shri Daji is vociferous in the begin-
ning but becomes quiet in the end. 
That is what happens. 

ShrI IDcIraJlt Gupta (Calcutta Sout!t 
West): Would you like him to be 
vOCiferous all tlhe time? 

Shri KmUDP: I thlDk' that these 
angry young men do improve litera. 
ture. That is the current thinking. 

Shri Daji: They also improve the 
Minister. 

Shri Kananro: I helieve "SOi I 
agree with you. I tIumk him for that; 
but t would like him to. be a little 
more ~rate about !his facts. 

Shri Mathur 'criticizeci the GoVern-
ment fOr tbe failure of the Corpora-
tions Or at least of the Government to 
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plan the expansion of t he air services 
in the country. I would like to recall 
that within the last ten years there 
have been phenomenal changes in 
aviation. 

Shri ShiDkre: In the world. 

Shri KanIlDP: I cannot catch you 
and you cannot catch me. There have 
been phenomenal changes in aviation 
and the result has been that most o.f 
the airports which we bad inherited 
as a legacy of the last war are not fit 
for tlhe newer types of aiI'C'raft. 

Shri Fatehsinhrao Gaekwad 
(Baroda): That is why you are go-
ing in for Avro-748. 

8hri K1Il1lDgO: As somebody has 
mentioned, Avro-748 is one of the 
finest aircraft of that class. I am 
mentioning that the Caravelles were 
never conceived of when the airports 
in India were -built. 

Shri P. C. Borooah (Sibsagar): You 
are now sending Caravelles every-
where. 

Shri Kan1llll'o: As far as £hrl 
Borooah is concerned, I can tell him 
that I am hoping to send a Caravelle 
service to Gauhati 'in the winter sche-
dule. 

Sbri Da,ii: Very good; come out with 
it. 

Shri Kan1lDgO: Rrovided that .... 

Shri BaR'nWan: No provisions. 

8bri KanllJt&'O: Provided that it 
ot!ers full load. 

Shri Basumatari: We will give you 
full load.. .' 

Shrl 'Kan1lDgO: Therefore, to make 
the ,major airports fit tor the latest 
type. of: airct'aft is an expensive job. 
I '<llIl. told that just to build • modern 
airport m&ts nothing less than, Rs. 1 
crqres, may b!l more. 

Skri ZOIId!1m Aml: Most of them 
are very badly bullt. 

Shri Kanungo; I wish, Shri Alva 
would be able to find out the resources 
where 82 airports can be bu'ilt accord-
ing to his specifications. 

Shri Zoaehim Alva: Bangalore. 
Codhin-none of them. 

Shri Kan1llll'O: I per~ly agree 
that most of the airports in India are 
not as they should be; but I must men-
tion that we have to remember the 
limitations of our reoourJeS. r be-
lieve, the House will agree, that the 
first priority has got to go in the 
building of international airorts where 
international traffic is handled. You 
will remember, Sir, that Palam ir. 
New Delhi is one of tlhe major airport, 
which handles a large amount of in-
ternational traffic. Calcutta is the air-
port which handles the largest amount 
of traffic; yet, Calcutta has got the 
sorriest terminal building. The new 
building is being built. 

Shri Illdrajit Gupta: The window' 
have been blown away by the blast 
of the jets. The Caravelle blast has 
smashed' the window. 

,Shri Kanungo: I believe, the new 
terminal building is almost coming to 
a completion and. r am told, it will he 
available by next year. 

Shri DaJi: He is talking of the new 
building the windows of which have 
been blown away by the jet explosion. 

Shri IndraJlt Gupta: 'lIhe windows 
of the new lounge at Dum Dum were 
dertroyed and blown 'away day before 
yesterday by the jet blast of the 
Caravelle that was taking ot!. 

Shri Ku1llll'o: That is the latest 
information that r take from Shri 
Gupta who is always accurate about 
his facts. Evidently, that, has got to 
be taken care of. That means, theY 
have to provide non-splintering 
glasses there. ... 

Shrl Da,Ji: So, you realise it no .... , 
after they were blown oft! An ""-
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perienced man Of seven years' stand-
ing should have kown bettEP'o 

Shri Kanungo: To pick holes 'IS 

easy. The main point that I am trYing 
to make out is that we have not the 
resources to fit up our airports as 
they should be. 

kbout Palam AIrport, a new termI-
nal building has got to be built fOr 
international traffic and the present 
building is expected to be left for 
domestic traffic; but the building for 
the international traffic will take at 
least three years if not more. In 1Jhe 
mean time we have got to make do. 
The inconveniences, which users ot 
the airport feel today, are certainly 
not good; but there is no way out. 
What we are trying to do at Palam Is 
to segregate the international traffic 
from the domestic traffic and provide 
as much facility as is possible within 
the limited space. We are spending 
money on that to improve the condi-
tions as they are, not to provide the 
best of services. The better services 
will be available when the new termI-
nal buildings are available. 

As far as Shri Gaekwad is concern-
ed, he has been rather strongly 
critical Of the working of Palam 
snd the designs of it. As I have 
little time now, I would offer him 
to give me a little time and go through 
the plans with me. I believe, I will 
be able to convince him that the best 
that could be done under the cir-
cumstances Is being done. 

Shri Muthyal BaD: Wholesale con-
demnation. 

Shri Fatehslmhrao Gaekwad: With 
a cup of tea. 

An hon. Member: With biscuits. 

Shrimati YashO<la Reddy: You pro-
vide it. 

Shti Da,ji: If you give him tea, I 
will also come. 

Shri Narendra Singh Mahida: 
What about the suggestion of Kooka 
Committee's Report on setting up an 
Air Cargo Corporation? What has the 
Government thought about it? 

Shri Kanungo: I have not finished 
yet. 

Talking about planning and ex-
pansion, We have to remember that 
every bit of planning and expansion 
in the air services requires foreign 
exchange. Even though we are ex-
pecting the Avro planes to be avail-
able to us by the next year-they are 
being assembled with modifications 
and, I believe, successfully; the one 
which has come out of the assembly 
lines is now being tried on the route!! 
-most of the components have to be 
imported and they will continue to be 
imported. More than that every air-
craft which runs, every replacement, 
every spare has got to be imported. 
Therefore in our acute conditions ,a. 
they are, We have the limitations, and 
the limitations are also severe be-
cause the Parliament has charged the 
Corporation to work on a commercial 
basis. Out of the 76 routes which the 
lAC operates, 50 routes are not re-
munerative. Now, they are being run 
because they haVe to be run in the 
hope that they will be remune-
rative. It is a well known fact 
in aviation that a route does not be-
come remunerative immediately. In 
fact, Shri Mahida mentioned the clas-
sic example of one of his companies 
with which he was connected having 
lost Rs. 80 lakhs in building air tra-
ffic which the lAC is now enjoying. It 
is obvious, There are strategic- lines. 
Take for example eastern India, wes-
tern India or southern India. There 
are vast tracts in eastern India where 
no other mean' of communication are 
available. As Shri Basumatari point-
ed out to go from Gauhati to Silchar 
will take two days, whereas by air, it 
takes less than two hours, These are 
the services which we would like to 
run and which we want to run. But, 
as I mentioned, there are the limita-
tions. Therefore. we are now scout-
ing for a suitable aricraft which will 
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run the feeder lines and build up the 
traffic in new areas. Bhopal has not 
been able to provide the traffic which 
will justify it. We have tried it twice. 
It could possibly be profitable if an-
other type of aircraft could be put on 
there. That is exactly what we are 
thinking of. We have got internal ser-
vices. There is a paradox of trunk 
lines being overcrowded and most of 
the inner lines not being provided 
with enough traffic. In order to ease 
the congestion on the trunk routes, 
we are hoping that by the winter 
schedule, when we are able to get 
some mOre aircraft, the capacity of-
fered will be a little more. It is a 
happy state of things that the volume 
of traffic is increasing and by the 
time we get more aircrafts, I believe, 
the traffic will stil! increase. 

Shri NareDdra Singh Mahida: May 
I make a suggestion? Why don't you 
ask the States concerned, where the 
services are running at a loss, to give 
a subsidy? 

8hri Kanungo: They do pay a sub-
sidy and it will be unfair to ask them 
to pay more subsidy. As I mention-
ed, there are the limitations. We have 
not got enough number of aircraft and 
the right type of aircraft. About 
Hyderabad, as the hon. lady Member 
mentioned, I must plead guilty that 
the timings, according to the present 
schedule, are certainly most inconve-
nien~. I hope that by the next sche-
dule, Hyderabad will be .conn~cted 
with Caravelle route-I am hopmg-
bu t I am not sure of it. 

An han, Member: When? 

Sh'rl Kanungo: Don't pin me down 
to dates. 

Now I am told, thp. construction and 
the st;engthening of the Begumpet 
airport is in hand 

8hri Joachim Alva: The services 
should be better for Bangalore, Mad-
ras, Hyderabad and CoChin. 

8hri Kanungo: Again, I must say 
that there are many needs. For exam-
ple, the hon. Member referred to the 
lack of hOUSing facilities to the civil 
aviation staff. Weare perfectly cons-
cious of it. Unfortunately, what 
has happened is that when 
we were on the eVe of taking up a 
buildings programme, the emergency 
came in. All buildings programmes 
were stopped, and rightly so. Then, 
there. was the restricted programme of 
buildings construction permissible by 
the Government. But again we faced 
another crisis, the crisis of foreign 
exchange. The result is that before 
we make a plan. It has got to be cut 
down. At the moment, the buildings 
programme at 33 ports at a cost ot 
Rs. 1 '15 crores is under way and we 
hope that by next year we will be 
able to augment it. Under the Fourth 
Plan, we have got an ambitious pro-
gramme. We realise the necessity of 
providing housing facilities. But, un-
fortunately, we have not been able to 
do so and the reasons, whatever they 
are, I have tried to explain. We are 
trying to put the priorities as far as 
we can. In the caSe of the out-of-the 
way places, where the staff is not able 
to get any other accommodation, we 
give the first priority and like that we. 
give lower priority to other places. 

Then somebody mentioned about the 
transp~rt for the staff and their child- . 
reno In most places, transport is made 
available on payment. I understand 
that the cost of providing transport of 
that tYPe is Rs. 62 per month per 
head and the rec'overy made is onlY 
Rs. 9 per head. The rest of it is paid 
by Government. There is a.lso the 
limitation of capital expendltur~ f?r 
buying enough vehicles. So, wlthl.n 
the l;.mitation, whatever is possible ,IS 
being done.. Obvio"sly, the demand m .. 
full "an not be met at least till the 
conditions improve. 

I would just say a word about the 
condition ot the Corporations. One 
at the hon. Member~ mentioned about 
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it. I would earnestly urge the Mem-
bers to look' into the capital and pro-
fit ratio of the Corporations and com-
pare it with similar Corporations else-
where. All the time, yoU have to re·. 
member that most of the Corporations 
are operating with loans and they are 
meeting their loan commitments. both 
foreign exchange and mternal loans, 
fully with interest charges and they 
are in~reasing the assets of the Cor-
porations. FOr example, the Air India 
International, in their Boeing project, 
went in for a loan of 11'2 million 
dollars and they are likely to pay it 
fully by the end of this year. Ther" 
is. no other Corporation, I believe, 
with such a limited number of air-
crafts which is running so long routes 
and so efficiently. 

I am grateful to Mr. Gandhi for 
having drawn my attention to the 
working of the Meteorological Depart-
ment. It is a vast Department. I 
would enly request hon. Members to 
go through the publications of the 
Department as they do. 

The hon. Member, Mr. Berwa men-
tioned about the Audit Report of 1963-
54 from which he read some damag-
ing statement. I 'Would only ask him 
to hold himself in patience because 
aU these reports will be scrutinised by 
the Public Accounts Committee of the 
Parliament. They will have to say 
the last word and the Government 
will have to satisfy the Public 
Aooounts Committee. Then only he 
can draw the inferences. 

Sir, the time is up. I am sorry I 
have not been able to enlighten mo~ 
and reply to some of the points. 

Shri Joachim Alva: There is one 
very vital question that I want to ask. 
The Minister has vindicated the ap-
pointment of the Secretary of the 
Ministry becoming the Chairman of 
the Indian Airlines CorpoI'llotion. May 
I know whether you have permitted. 
him. also to be the Chairman of tho! 
Indian Hotels Corporation? WHI he 

mind planes, will he mind hotels or 
will he mind his job? 

Shri KaallD.gO: Yes. 

Shri Joachim Alva: You have very 
glibly answered. You are fully ans-
werable to Parliament. 

Mr. Depaty-SpeaJr;:er: May I put 
all. the cut motions together? 

Shrl A. S. Salgal 
to ask question. 
know. 

(Janjgir) : 
I want to 

Mr. Deputy-Speaker: N.) more que;-
Hons. 

I now put all the cut motions to the-
vote of the House. 

All the cut motions were put and 
negatived. 

MI'. Deputy-Speaker: The q~e>-
tion is: 

'That the respectiVe sums not 
exceeding the amounts shown jn 

the fourth column of the order 
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that 
will come in course of payment. 
during the year ending the 31st 
day of Mareh, 1966, in respeCt of 
the heads of demands entered in 
the second column thereof against. 
Demands Nos. 1 to 4, 113. and 114 
relating to the Ministry of Civil 
Aviation .. 

The motion was adopted. 

[The motions of Demand for Grants. 
which were adopted by the Lo'k Sablwt 
are reprodueed below-Ed.] 

DzMAND No. I-MINISTRY OF CIVIL 
AVIATION 

"That Ii sum not exceeding 
Rs. 11,88,000 be granted to the 
President to complete the sum 
n<ecessary to defray the cliargea 



7519 n..G.-Min. of 
Civil Aviation 

· CHAITRA 12, 1887 (SAKA) Young Persons 75 20 

which will come in course of 
payment during the year ending 
the 31st day of March. 1966. in 
respect of 'Ministry of Civil Avia-
tion'," 

DEMAND No. 2--METEOROLOGY 
"That a sum not exceeding 

Rs. 2.50.75.000 be granted to the 
President -to complete the sum 
n'ecessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March. 1966. hn 
respect of 'Meteorology· ... 

DEMAND No. J.-AVIATION 
"That Q sum not exceeding 

Rs. 5.66.67.000 be granted to the 
President to complete the stUll 
Il'eCessary to defray the charges 
..... hich will come in course of 
payment during. the year ending 
the 31st day of March. 1966. hn 
respect of ·Aviation· ... 

DEMAND No. 4-OTm:R REvENuE Ex-
PENDITURJ: OF THE MINIsTRY OF CIVIL 
AVIATION 

"That Q sum not exceeding 
Rs. 6,74,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1966. in 
resP'ect o~. "Other Revenue Expen-
diture of the Ministry of Civil 
AviCJtionf," . 

DEMAND No. 113-CAPlTAL OUTLAY ON 
CIVIL AVIATION 

"That Q sum not exceeding 
Rs. 5.20.07.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course. of 
payment during the year ending 
the Sist day of March,. 1966. in 
rtlSpect at. 'Capit{ll Outlay on 
Civil Aviation· ... 

DsMAND No. l1~OTBBB CAPITAL OUT-
LAY· OF TilE MINlBTRY OF CIVIL 
AVIATION 

"That .. sum not exceedinc 
Rs. 1.000 be. granted to the 

(Hannful P);/>!icat.on; 
ek. Bill 

President to complete the sum 
n'ecessary to defray the charges 
which will come in course of 

, payment during the year ending 
the 31st day of March. 1968. in 
respect of 'bther Capital Outlay 
of the Ministry of Civil Aviation'." 

15.30 hrs. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS 'AND RESOLUTIONS 

SIXTY-FIRST REPoRT 

Shri Hem Raj (Kangra): 
move: 

beg to 

"That this House agrees with 
the Sixty-First Rleport of the Com-
mittee on Private Members' Bills 
and Resolutions presented to the 
HOuse on the 31st March. 1965 .... 

Mr. Deputy-Speaker: The question 
is: 

''That this House agrees with 
the Sixty-First Report of the Com-
mittee on Private Members" Bills 
and Resolutions presented to the 
House on the 31st March. 1965 .... 

The motion was adopted. 

15.38i Ms. 

YOUNG PERSONS (HARMFUL PUB-
LICATIONS) AMENDMENT BILL-

cOntd. 

(AMENDMENT OF SECTION 2 BY SII1U C, 
K. BHAn"ACBARYYA) 

Mr. Deputy-Speaker: The House 
will now take up further considera-
tion of the following motion moved 
by Shri C. K.. Bhattacharyya on the 
19th March. 1965. namely:- .. 

"That the Bill to amend the 
Young Persons (Harmful Publica-




